Annexure-3

Name of the corporate Debtor : SHREE AHUJA PROPERTIES

AND REALTORS PRIVATE LIMITED.

Date of Commencement of CIRP : 18-05-2023

List of Creditors as on : 19-06-2023

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in Rs.)
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TOTAL 0 426857552 426857552 0 93.62 0 0 0 0




